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SHRI UMANATH: 
SHRI p. GOPALAN: 
SHRI SATYA NARArN 

SINGH: 

Will the Minister of HOME AF-
FAIRS be pleased to refer to the 
reply given to Starred Question No. 
379 on the 1st March, 1968 and state: 

(a) whether Government have exa-
mined the C.B.I. report in respect of 
the use of foreign money both during 
the last General Elections and for 
other purposes; and 

(b) if so, the decision taken there-
on? 

THE MINISTER OF HOME 
AFFAIRS (SHRI Y. B. CHAVAN): 
(a) The report of the Intelligence 
Bureau is stil! under examination. 

(b) Does not arise. f 
Car-Lifters in Delhi 

·935. SHRI S. S. KOTHARI: 
SHRI RAM A VTAR 

SHARMA: 
SHRI HARDAYAL DEVGUN: 
SHRI D. N. PATODIA: 

Will the Minister of HOME AFF-. 
AIRS be p'eased to state: 

(a) whether it is a fact tilat car-
lifters have been active in Delhi and 
that in a recent case, murder was 
also committed; 

(b) if so, the steps taken bv Gov-
ernment to curb the activities of such 
lawless elements; and 

(C) whether Government contem-
plate deterrent punishment io cor-
lifters? 

THE MINISTER OF :';Tl\.TE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI VIDYA CHARAN SHUKLA): 
(a) There has been some increase in 
the reported cases of car thefts in 
Delhi. 138 cases of car thefts were 
reporte..l in 1967 as aaeinst 112 cases 
in 196b. 

On 3rd March, 1968, a car owner 
was allegedly killed in Roop Nagar, 
Delhi by some persons while he was 
attempting to protect his car from 
being stolen. 

(b) Special drivers are launched 
periodically against auto ihie'"es and 
traps are laid. Patrolling is intensi-
fied in affected areas to maintain a 
watch with a view to preventing such 
offences. History sheets of known 
car lifters and burglers are main-
tained and their activities are kept 
'under watch. 

(c) Action is taken i1gai1.1st car 
lifters under the various provisions of 
law. 
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